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PRASAR BHARATI
(BROADCASTING CORPORATION OF INDIA)
NOTIFICATION
New Delhi, the 16th November, 2016

No. N-10/07/2013-PPGC—In exercise of the powers conferred by secticené sub-section (5) of section 11
read with clauses (c) and (d) of sub-section (2%egftion 33 of the Prasar Bharati (Broadcastingp@mation of India)
Act, 1990 (25 of 1990), and in supersession ofRttessar Bharati (Broadcasting Corporation of Infianior Programme
Posts) Recruitment Regulations, 2002, in so fathag relate to the post of Cameraman Grade-lidgpkas respects
things done or to be done before such superseshm®rasar Bharati (Broadcasting Corporation did); with the prior
approval of the Central Government, hereby makesdthowing regulations, namely:-

1. Short title and commencement—(1) These regulations may be called the Prasarddh (Broadcasting
Corporation of India) Doordarshan - Video Executi@ameraman Grade-I and Cameraman Grade-lll Rewnit
Regulations, 2016.

(2) They shall come into force on the date of tpeiblication in the Official Gazette.

2. Number of posts, pay band and grade pay or gascale—The number of the said posts, their pay bandgaade
pay or pay scale shall be as specified in colurBh$o((4) of the Schedule annexed to these regulstti

3. Method of recruitment, age limit, qualifications, etc—The method of recruitment, age limit, qualificatsoand
other matters relating to the said post shall bgpasified in columns (5) to (12) of the said Sahed
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4. Seniority—The inter-se seniority of Video Executive, Canmaa Grade-l and Cameraman Grade-Ill who are
appointed under these regulations shall be in daome with the general instructions issued by tlepdbtment of
Personnel and Training from time to time.

5. Disqualification—No person, -
(@) who has entered into or contracted a marridateayperson having a spouse living; or
(b) who, having a spouse living, has enterea amtcontracted a marriage with any person,
shall be eligible for appointment to the said post:

Provided that the Corporation médysatisfied that such marriage is permissible untfe personal law
applicable to such person and the other partyaanhrriage, and that there are grounds for so deixgmpt any person
from the operation of this regulation.

6. Age relaxation for casual assigneesThe casual assignees working in Kendras of Dasida performing the
duties of Cameraman shall be eligible for relaxatbage for direct recruitment to such extenthait services rendered
as Cameraman on casual basis.

Provided that a minimum of one hundred and twemtysdservice in a calendar year shall be reckonezhas
year service.

Explanation — It is hereby clarified that for determining teetent of service rendered for the purpose of réajmilation,

engagement for a total minimum period of one huaidned twenty days in one calendar year as Camerama&asual
basis shall be taken as one year and their engagéandess than one hundred and twenty days ialendar year shall
not qualify for such age relaxation.

7. Power to relax—Where the Corporation is of the opinion that inecessary or expedient so to do, it may, by order,
for reasons to be recorded in writing, and in ctitation with the Prasar Bharati Recruitment Boandg with the prior
approval of Central Government, relax any of thevigions of these regulations with respect to dag<or category of
persons.

8. Saving—Nothing in these regulations shall affect resgoves, relaxation of age limit and other concessitaguired
to be provided for persons belonging to the Scledl@astes, the Scheduled Tribes, Other Backwards&da Ex-
servicemen and other special categories of pergoascordance with the orders issued by the Gawent from time to
time in this regard.

SCHEDULE
Name of the post Number of posts Classification Pay Band and Grade Péy
or Pay Scale
1) &) 3 4
1. Doordarshan- 17* (2016). Group ‘A’ Pay Band - 3, Rs. 15600-
Video Executive. * Subject to variation dependent on the waork 39100 plus Grade pay of
load. Rs. 6600/-.

Note: The number of posts in each grade is {the
total number of the posts sanctioned for that
grade and at any time, it shall not exceed |the
aggregate number of posts occupied by |the
Government servants on deemed deputatiop to
the Corporation and the officers and employees
of the Corporation.

Whether selection post orAge limit for direct recruits | Educational and other Whether age and educational

non- selection post qualifications required for qualifications prescribed for
direct recruits direct recruits will apply in the
case of promotees
®) (6) ) (8

Selection. Not applicable. Not applicable. Not éggible.
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Period of probation
if any

Method of recruitment, whether by direct recruittnem by promotion or by deputation
absorption and percentage of the vacancies tdlee by various methods

~

&) (10)

Two years. Hundred per cent by promotion.

in the feeder grades, i.e. the Government senamtiee

Note: The vacancies arising in a particular year shalfilked up by two categories of employe

med deputation to the Corporation

the officers and employees of the Corporation, ag be notified by the Corporation.

In case of recruitment by promotion or deputati@pgorption grade from whic
promotion or deputation/ absorption to be made

Promotio
what is i

hif a Departmental
Committee exists,
composition

(11)

(12)

Promotion: Five years of regular service as Cameraman Gradle the pay
band-2, Rs. 9300-34800 plus grade pay of Rs. 5400/-

Note 1.-Where juniors who have completed their qualifyangeligibility service
are being considered, their senior would also Imsicered provided they are n
short of requisite qualifying or eligibility sengécby more than half of suc
qualifying or eligibility service or two years, wifiever is less, and ha
successfully completed probation period for proommwtio the next higher grad
along with their juniors who have already completedch qualifying or
eligibility service.

Note 2.- For the purpose of computing minimum qualifyingrvéee for
promotion, the service rendered on a regular Hagian officer prior to the *1
January, 2006 (the date from which the revisedgtaicture based on the Six
Central Pay Commission recommendations has beemded) shall be deeme
to be service rendered in the corresponding grageamd pay scale extends

Departmental Promotion Committe

(for  considering promotion

consisting of:
ol. Member
h  Bharati:
€.  Additional
e (Programme),

(Personnel), Pras

Director Generg
Doordarsha
—Membe

3. Deputy Director Generd

(Administration). Doordarshary:
—Member.

th
d
2d

based on the recommendations of the Commission.

—Chairperson;

|

Name of the post| Number of post

Classification

Pay Band and Grad
Pay or Pay Scale

@) )

(©) 4)

2. Cameramar Gro

Grade-I.

*93 (2016).

* Subject to variation dependent on the workload.
Note.- The number of posts in each grade is the t
number of the posts sanctioned for that grade &n
any time, it shall not exceed the aggregate nurobe
posts occupied by the Government servants on deg
deputation to the Corporation and the officers
employees of the Corporation.

otal
da
by
xmed
and

up ‘B’. Pay Band- 2,
Rs. 9300-34800 plus
Grade Pay of

Rs. 5400/-.

Educational and otherWheth
qualifications required

for direct recruits

Whether selection Age limit for direct
post or non-selection recruits
post

er age and educational qualificatid

prescribed for direct recruits will apply i
the case of promotees

=]

©) (6) M

(8)

Selection. Not applicable Not applicable

Not apgie.

Period of probation

if any absorption and percentage of the vacancies tdled By

Method of recruitment, whether by direct recruitinen by promotion or by deputation

various methods

~

9) (10)

Not applicable Hundred per cent by promotion.

Note: The vacancies arising in a particular year

Corporation.

shell filed up by two categories d

employees in the feeder grades, i.e. the Governmemnants on deemed deputation to
Corporation and the officers and employees of tleep@ration, as may be notified by t

the
ne
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In case of recruitment by promotion or deputatiahsorption gradé If a Departmental Promotion Committee

from which promotion or deputation/ absorption erhade

exists, what is its composition

(11) (12)
Promotion: Cameraman Grade-Il with three years of regulariseiin | Departmental Promotion Committee (for
the grade, in the pay band-2, Rs. 9300-34800 phasleg pay of| considering promotion) consisting of:
Rs. 4600/-. 1. Member (Personnel), Prasar Bharati:
Note 1.- Where juniors who have completed their qualifying —Chairpen;
eligibility service are being considered, their iserwould also be 2. Additional Director General (Programme),
considered provided they are not short of requisjtmlifying or Doordarshan: —Member;
eligibility service by more than half of such qdgilhg or eligibility | 3. peputy Director General (Administratior).
service or two years, whichever is less, and hawecessfully Doordarshan: —Member:
completgd prqbgtiqn period for promotion to the tnbbghgr grade 4. Director (Programme), Doordarshan,:
along with their juniors who have already complesadh qualifying or —eMber.
eligibility service.
Note 2.-For the purpose of computing minimum qualifyingvéee for
promotion, the service rendered on a regular Basen officer prior to
the 1st January, 2006 (the date from which theseglipay structure
based on the Sixth Central Pay Commission recomaigms has
been extended) shall be deemed to be service eshdier the
corresponding grade pay and pay scale extendedd base the
recommendations of the Commission.
Name of the post Number of posts Classification Pay Band and Grade
Pay or Pay Scale
1) 2 3 4
3. Cameraman *131 (2016). Group ‘B’. Pay Band- 2,

Grade-lll.

* Subject to variation dependent on the workload.

Note: The number of posts in each grade is the total

number of the posts sanctioned for that grade &
any time, it shall not exceed the aggregate nurabe
posts occupied by the Government servants
deemed deputation to the Corporation and
officers and employees of the Corporation.

da

=

on

the

Rs. 9300-34800 plu
grade pay of
Rs. 4200.

o

Whether selection post ¢

non- selection post

rAge limit for direct recruits

Educational and other qualifications required
direct recruits

for

®)

(6)

@)

Selection.

Not exceeding 30 years. Essential:
(Relaxable for employees of Pras

Bharati upto five years)

Note: The crucial date fo
determining the age limit shall be the
closing date for receipt df

applications from candidates and not

in (Assam, Meghalaya, Arunachgl

Andaman and Nicobar Islands a
Lakshadweep).

Pradesh, Mizoram, Manipuf, . .
Nagaland, Tripura, Sikkim, Ladak gizwabliér
Division of Jammu and Kashmir hot y h
State, Lahaul and Spiti District a protograpny.
Pangi Sub-division of

District of Himachal Pradesh

or

experience

ChambaNotel: Qualifications are
discretion of the Competent Authority in the case
1’6)1‘ candidates otherwise well qualified.
Note 2: The qualification(s) regarding experience
is relaxable at the discretion of the Competent
Authority in the case of candidates belonging| to
the Scheduled Castes or the Scheduled Tribes,|if at

afA) 1. Bachelor's Degree from a recognis
University.

2. Post Graduate Certificate/Diploma of
least one year duration in Cinematograp
from a recognized University / Institute;

the closing date prescribed for thasggs) Bachelor's Degree in Cinematography from a
recognized University / Institute.

in motion  picty

ed

at
hy

re

relaxable at t

e
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any stage of selection the Competent Authorit
of the opinion that sufficient number of candida
from these communities possessing the requ
experience are not likely to be available to fitl
the vacancy reserved for them.

tes
site

Whether age and educational Period of | Method of recruitment, whether by direct recruitinenby promotion

qualifications prescribed for probation, if | or by deputation / absorption and percentage ofviieancies to be

direct recruits will apply in any filled by various methods
the case of promotees
(8) 9) (10)
Not applicable Two years | Ninety per cent by direct recruitment &en per cent by Promotion.

Note: The vacancies arising in a particular year in egcdde (other
than the direct recruitment posts) be filled up tip categories o
employees in the feeder grades, i.e. the Governrsentants or
deemed deputation to the Corporation and the offie@d employee
of the Corporation, as may be notified by the Caoaion.

In case of recruitment by promotion or deputatianabsorption grades from which promotion or depatator
absorption to be made.

11

Promotion: Lighting Assistant with six years regular serviedhe grade, in the pay band-1, Rs. 5200-20208 gtade
pay of Rs. 2800/-.

Note 1.- Where juniors who have completed their qualifyorgeligibility service are being considered, thsémior
would also be considered provided they are nottstfarequisite qualifying or eligibility service byore than half of
such qualifying or eligibility service or two yeamshichever is less, and have successfully comglptebation periog
for promotion to the next higher grade along withit juniors who have already completed such qyialif or eligibility
service.

Note 2.- For the purpose of computing minimum qualifyingvéee for promotion, the service rendered on a &gy

basis by an officer prior to the 1st January, 20& date from which the revised pay structure tbame the Sixth
Central Pay Commission recommendations has beesnded) shall be deemed to be service rendered @n
corresponding grade pay and pay scale extended basthe recommendations of the Commission.

If a Departmental Promotion Committee exists, wdtls composition.

12)
Departmental Promotion Committee (for considering pomotion) consisting of:-
1. Member (Personnel), Prasar Bharati: —Chairperson;
2. Additional Director General (Programme), Doostian : —Member;
3. Director (Programme), Doordarshan: —Member;
4. Deputy Director General (Administration), Doarshan: —Member.

Departmental Promotion Committee (for considering onfirmation) consisting of:-

1. Additional Director General (Programme) , Doordarsh —Chairman;
2. Director (Programme), Doordarshan —Member;
3. Director (Administration), Doordarshan —Member.

SANJEEV KUMAR JINDAL, Addl. Director General
[ADVT.-I1l/4/Exty./306(163)]

Uploaded by Dte. of Printing at Government of inflress, Ring Road, Mayapuri, New Delhi-110064

and Published by the Controller of Publicationslhb&10054.
HARIN DRA E\ugl::\';ys\gned by HARINDRA

Date: 2016.11.18 2114003
KUMAR 105730

I°A

th



		2016-11-18T21:40:03+0530
	HARINDRA KUMAR




